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biswag wap sold by the Delhi Develop.
ment Authority during Emergency to
the Motia Khan Iron Merchants with-
out adopting the process of any laws;

(c) whether nothing in cash or kind
bhag 80 far been paid to the poor land-
owners in spite of their repeated hum-
ble requests; and

(d) the steps proposed to be taken
by the Government so that the pay-
ment of compensation of their land
may be made to them without further
delay?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI1 BIKANDAR
BAKHT): (a) to (d). The requsite
information 1s being collected and wall
be laid on the Table of the Sabha
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Telephone given on Prionity Basig In
Karnataka during 1978

7015 SHRI JANARDHANA POO-
JARY Will the Mimmster of COM-
MUNICATIONS be plcased to state

(a) the number of telephone convec
tions given on priority basis in Kar-
nataka State during 1978, and

(b) the reason, for granting semo-
Tity?

THE MINISTER OP STATF IN THE
MINISTRY OF COMMUNICATIONS
(SHHRI NARHARI PRASAD SUKH-
DEV SAI) (a) I{ 15 difficult to give
piecise number of telephones sanction-
ed on priority as the recerds are not
normally mamntained on this crite-
ron

(b) The grant of priority 15 done as
per rules on the above pubject Majo~
rity of suth telephones are given to
Memberg of Parliament, Ex-M. Ps
Foreign Wussions Embassies War-
widows Fereign Exchange Larners,
MLAs and Government connections

Propogal for International Ramayana
Mela

7018 BHRI NATHU SINGH. Wil
the Mimster of EDUCATION SOCIAL
‘WEItJ’ARE AND CULTURE be pleased
0 state.

(2) whether it 3, proposed to orga-
Rise internationa] Ramaysna Mela
next year oh a grand scale; and

(b) it so, the financial assistance and

other aid to be provided by the Cen~
tral Government for this purpose?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) It 1s proposed to orgamse
an ternational semunar on Ramayana
m New Delhi durnng 1979

(b) An amount of Rs 400 lakhs
has been earmarked for the purpose

Allocation for Afforestation

7017 SHRI GIRIDHAR GOMANGO
Will the Mimister ot AGRICULTURE
AND IRRIGATION be pleased to state

(a) allocation provided by the Centie
and States for afforestation program-
mes 1 the year 1978-79, and

(b) fundg earmarked by the Mims-
try for the forest and tribal areas of
the country so far since the formation
of sub-plan for tribal areas?

THE MINISTER OF AGRICULIURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) end (b)
The intermation 1s being coilected and
will be placed on the Table of the
Sabha

Funds for gesert development scheme
in Gujarat

7018 SHRI MOTIBHAI R CHAU-
DHARY Will the Mimster of AGRI-
CULTURE AND IRRIGATION be
pleased lo state

(a) the provision made under the
desert development scheme for Banas-
kantha and Mehsana districts of
Gujarat end the item-wige break-up
thereof,

(b) the funds already spent, wark-
wise, out of them and the funds to be
spent,

(c) the provision included there-
under for construction of road for
purposes ¢f dairy development, the
funds utilised and ;f they have not
been utilised the reasons therefor; and





